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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE REQ STRAR B. SUDHEENDRA KUMAR

Petition(s) for Special Leave to Appeal (G vil) No(s).507/2002

PADVAVATI RAJE WADI YAR (D) BY LRS. & ORS Pet i ti oner (s)
VERSUS
SHAI K HASHI M | SAAC (D) BY LRS. & ANR Respondent (s)

(Wth prayer for interimrelief )

Date: 26/04/2006 This Petition was called on for hearing today.

For Petitioner(s) M. Venu Kumar, Adv.

M. Pratap Venugopal, Adv.

MS. K J. John & Co., Adv.

For Respondent (s) M. E.C. Agrawal a, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

for

It appears fromthe Ofice Report that no order is required at present.

st

(B. SUDHEENDRA KUVAR)

REQ STRAR






